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pect of import of gome scarce items
in the domestic market like mutton
tallow, stainless steel, palm oil, brass
scripes, black centres and pharmace-
utical chemicals under the so called
Export Promotiop, Scheme; and

(b) if so, the nature of action taken
by Government in this regard?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA) : (a) and (b). Information is
being collected and will be laid on
the Table of the House.

Findings of Export Panels on Cara-
velle Crash at Santa Cruz Airport

2998. SHRI VASANT SATHE: Will
the Minister of TOURISM AND
‘CIVIL AVIATION be pleased to state:

(a) whether Government have re-
ceived report from the expert panels
-on the caravelle crash at Santa Cruz
Airport on 12th October last year; and

(b) if so, the detailg of the findings
of panels and the action taken or pro-
posed to be talen in the matter?

THE MINISTER OF TOURISM
AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a) A
Court of Inquiry headed by Shri Jus-
tice S. B. Bhasme has been appoint-
ed to investigate into the accident to
Indian Airlines’ Caravella aircraft at
Santa Cruz Airport on 12th October
1976. The report of the Court of
Inquiry is awaited.

(b) : Does not arise.
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Crisis in Textile Industry due to
Cottop Prices

3000. SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Minis-
ter of COMMERCE AND CIVIL SUP-
PLIES AND COOPERATION be
pleased to state:

(a) whether his Ministry is aware
of the crisis in the textile industry
due to the cotton prices;

(b) whether Government have

taken any steps to check the rise in
cotton prices; and

(c) if so, the progress made in this
regard?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION (SHRI MOHAN DHA-

RIA): (a) and (b). A Statement is
attached.

(c¢) As a result of the measures
taken by Government cotton prices

have either come down marginally or
have displayed steadiness.
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Statement

(a) and (b). Due to shortfall in cot-
ton production, cotton prices have
shown rising trend and are higher
than that of previous year’s prices. A
number of measures have been taken
by the Government to contain cotton
prices, which include :—

1. The import of cotton from
abroad.

2. Cotton textile mills have been
permitted to import man-made fibres
on O.G.L. basis up to 31-10-1977.

3. It has been made mandatory on
cotton textile industry to use at least
10 per cent non-cotton fibres of their
total consumption from 1-1-1977.

4. Stock restrictions have been
placed on mills and traders in order
that available cotton could be avail-
able equitably to all mills.

5. As a mid-term measure, the
recommendations of the Special
Committee constituted to maximise
the production of cotton during the
forthcoming Kharif and Rabi seasons
is being implemented through the
State Governments.

6. As a long-term measure, efforts
are being made by Government to
increase the production of cotton
within the country.

Problems of the Spinning Mills Em.
ployees in Kerala

3001. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister
of COMMERCE AND CIVIL SUPPLIES
AND COOPERATION be pleased to
state:

(a) whether his attention has been
drawn to the problems of the Spin-
ning Mills employees in Kerala; and

(b) if so, the steps taken by Gov-
ernment il this regard?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI MOHAN DHARIA):
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(a) and (b). A number of workers
have remained idle as a result of clo-
sure of 5 out of 22 spinning mills in
Kerala. Two of these mills have re-
opened last month and another is in
the process of reopening shortly. In
the remaining two cases efforts are
being made at the Stule level to re-
open the mills. If a viable proposal is
received, the Central Government
would give all necessary assistance to
the State Government.

Production of Crepe in Tamilnadu

3002. SHRI RAMACHANDRAN
KADANNAPPALLI : Will the Minister
of COMMERCE AND CIVIL SUPPLIES
AND COOPERATION be pleased to
state:

(a) whether the Textile Commis-
sioner by a notification has reserved
certain items of cloth tp be produced
exclusively in the Handloom Sector;

(b) whether even now crepe pro-
duced in certain areas in Tamilnadu
is coming to Cannanore in very large
quantities which undergoeg final pro-
cessing at Cannanore and is being
sold out in the form of Handloom
Crepe; and

(c¢) if so, the reaction of Central
Government thereto?

THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND COOPE-
RATION (SHRI MOHAN DHARIA):
(a) Yes, Sir.

(b) Some instances of small quan-
tity of crepe being manufactured on
powerlooms in some areas of ‘Tamil-
nadu which may be going as hand-
loom products have been reported.
However, no large scale crepe produc-
tion on powerlooms in Tamilnadu has
been reported by the State officials.

(c) State Government is taking
necessary steps for effective implemen-
tation of crepe ban on powerlooms.
They have so far booked about 100





